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(2) A copy of the Detailed De-
mands for Grants (Hindi and
English versions) of Depart-
ment of Science and Techno-
logy for 1982-83. [Placed in
Library. See No. LT-3936/82].

(3) A copy of the Detailed De-
mands for Granis (Hindi and
English versions) of Depart-
ment of Ocean Development
for 1982-83. [Placed in Libr-
ary. See No. LT—3937/82:|_

(4) A copy of the Detailed De-
mands for Grants (Hindi gnd
English versions) of Depart-
ment of Atomic Energy for
1982-83 Placed in Library.
See No. LT-3938/82].

(3) A copy of the Detailed De-
mands for Grants (Hindi and
English versions) of Depart-
ment of Space for 1982-83.
[Placed in Library. See No.
LT-3939/82].

DETAILED DEMANDS FOR GRANTS OF
MINISTRY PETROLEUM, CHEMICALS AND
FERTILISERS FOR 1982-83.

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FHRTILISERS (SHRI
DALBIR SINGH): I beg to lay on the
Table a copy of the Detailed Demands
for Grants (Hindi and English ver-
sions) of Ministry of Petroleum, Che-
micals and Fertilisexrs for 1982-83.
[Placed in Library. See No. LT-
3940/82],

SHRI INDRAJIT GUPTA: Mr. Spea-
ker, we are walking out in protest.
(Interruptions)

[At this stage Shri Indrgjit Gupta and
some other hon. Mcmbers left  the
House]

ANNUAL REPORT OF AND REVIEW  ON

INDIAN -DAYIRY CORPORATION,: BARODA FOR

1980-81 AND A STATEMENT.
(Interruptions)

THE MINISTER OF -8TATE IN THE
MINISTRIES OF _AGRICULTURE
_AND RURAL DEVELOPMENT (SHRI

CHAITRA 29, 1904 (SAKA)
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R. V. SWAMINATHAN): I beg to lay
on the Table:

(1) A copy each of the following

papers (Hindi gagnd English
versions) under sub-section
(1) of section 619A of the

Companies Act 1956:—

(i) Review by the Government
on the working of the
Indian Dairy Corporation,
Baroda, for the year 1980-
81,

(ii) Annual Report of the Indian
Dairy Corporation, Baroda,
for the year 1980-81 along
with the Audited Accounts,
and the comments of the
Comptroller and .Auditor
General thereon,

(2) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the papers
mentionetd at (1) above.
[Placed in Library See No.
LT-3941/82].

NOTIFICATIONS UNDER SUGAR UNDERTAK-
ING (TAKING OVER OF MANAGEMENT)

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND RURAL DHVELOPMENT (KU-
MARI KAMLA KUMARI): I beg to
lay on the Table a copy each of the
following  Notifications (Hindi and
English versions) under section 21 of
the Sugar Undertakings (Taking
Over of Management) Act, 1978:—

(1) S.0. 167(E) published in Ga-
zette of India dated the 25th
March, 1982 regarding .man-
agement for Cauvery -Sugar
& Chemicals Limited, . Cauwve-

ry Factory, Pettilvaytalai
(Tamil Nadu).
(2) 8.0, 168(E) pub].i,;hed in

Gazette of India dated the
25th March, 1882  pegarding
management of ,Ajudhiya
Sygar Mills, Raja-ka-Sahas- °
pur (U.P.). '

(3).8.0. 169(E) .published  in
Gazette of India dated the
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95th March, 1982 regarding English versions) of Parlia-
management of Jijamata ment Department of Parlia-
Sahkari Sakhar Karkhana mentary Affairs, Secretariats
Limited, Shankarnagar (Maha- of the President and Vice-
rashira). President and Union Public

.(4) S.0. 170(E) pubished in Gazet-
te of India dated the 25th
March 1982 regarding man-
agement of Rai Bahadur
Narain Singk Sugar Mills
Limited, L haksar (U.P.)

(3) S.O. 171(E) published in
Gazette of India dated the
25th March, 1982 regarding
management of Shree Sita-
ram Sugar Company Limited,
Baitalpur (U.P.)

(6) S.0O. 172(E) published in
Gazette of India dated the
25tn March 1982 regarding
management of Deoria Sugar
Mills Limited, Deoria (U.P.).

(7 S.O, 173(E) published in
Gazette of India dated the

25th March, 1982 regarding
management  of Seksaria
Sugar Mills Limited, Bahhnan
(UP).

(8) SO. 174(B) published in
Gazette of Indiag dated the
25th March 1982 regarding

management of Shri Kesho-
raipatan Sakhari Sugar Mills
Limited, Keshoraipatan [Raij-
asthan). [Placed in Librury.
See No. 1,T-3942/82].

DrrarLED DEMANDS FOR GRANTS, Minis-
TRY OF FINANCE FOR 1982-83

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): I beg to
lay on the Table:

(1) A copy of the Detailed De-
mands for Grants (Hindi and
English versions) of Ministry
of Ministry of Finance, for
1982-83. [Placed in  Library,
See No. LT-3943/82].

(2) A copy of the Detailed De-
mands for Grants (Hindj and

Service Commission for 1882-
83. [Placed in Library. See,

No. LT-3944/82].

DETALLED DEMANDS FOR GRAWTS, DE-
PARTMENT OF ELECTRONICS FOR 1982-83..

THE DEPUTY MINISTER IN THE

DEPARTMENT OF ELECTRONICS
(SHRI M. S. SANJEEVI RAO): I beg
to lay on the Table g copy of the De-
tailed Demands for Grants (Hindi and
English versions) of Department of
Electronics for 1982-83. [Placed in
Library. See No. LT-3945/82].
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Are we pnot going to discuss it?

MR. SPEAKER: Not on an adjourn-
ment motion.

SHRI CHANDRAJIT YADAV: Will
you allow discussion?

MR. SPEAKER.: I will give my con-
sideration, 1 am open always—but
not like this.

SHRI CHANDRAJIT YADAV: 15
lakhs people are affected.

You give as assurance to discuss this.

MR. SPEAKER: Yes, why not? But
this is not the way to do it.

SHRI CHANDRAJIT YADAV: If
you give this assurance, it is all right.
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